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Shri Vipul A Mehta                                                        …..Appellant 
Shree Krishna Keshav Laboratories Ltd 
Near New Cotton Mill, Behind, Indranagar, Amraiwadi, 
Ahmedabad, Gujarat 
 

 

VERSUS 
 
 
 
C.C.E.-Ahmedabad-i                                                        …..Respondent 
C. Ex Bhavan, Nr Panjrapole & Polytechnic, Ambavadi, 
Ahmedabad, Gujarat-380015 

 
 

APPEARANCE: 
Shri. Dhaval K Shah, Advocate for the Appellant    
Shri. A R Kanani, Superintendent (AR) for the Respondent  
 
 
 
CORAM:   HON'BLE MR. SOMESH ARORA, MEMBER ( JUDICIAL )  
                HON'BLE MR. SATENDRA VIKRAM SINGH, MEMBER ( TECHNICAL ) 

 

DATE OF HEARING: 06.05.2025 
                                                                 DATE OF DECISION: 06.05.2025 
 
 

  
 The Appeal is disposed of. For order, see order of date in Excise Appeal 

No. 11242 of 2017 with Excise Miscellaneous (ROA) Application No.11834  of 

2024. 
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MEMBER ( JUDICIAL ) 

 

  

 (SATENDRA VIKRAM SINGH) 
MEMBER ( TECHNICAL ) 
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